FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
OJAS TRADELEASE AND MALL MANAGEMENT PRIVATE LIMITED OPERATING IN
LEASING OF ASSETS AT MUMBAI, MAHARASHTRA AND AHMEDABAD, GUJARAT

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with | Ojas Tradelease And Mall Management
PAN & CIN No. Private Limited
CIN: U70102MH2006PTC161887
2. Address of the registered office Shop No. 45, Ground Floor, F wing, Krisha

Arcade, building No. 11, Yashwant Shrusti,
Khaira, Palghar, Maharashtra, India -

401501
3. URL of website -
4. Details of place where majority of fixed The company was in business of leasing of
assets are located immovable assets.
For further details, write an email to
irp.ojas@aegisipe.com
5. Installed capacity of main products/ The company has 3 retail stores
services admeasuring 1.33 lakh sq. ft. in Acropolis
Mall, Ahmedabad.
6. Quantity and value of main products/ Nil
services sold in last financial year
7. Number of employees/ workmen Nil
8. Further details including last available For further details, write an email to
financial statements (with schedules) of irp.ojas@aegisipe.com
two years, lists of creditors are available
at URL:

9. Eligibility for resolution applicants under | For detailed EOI and eligibility criteria,
section 25(2)(h) of the Code is available please write an email to

at URL: irp.ojas@aegisipe.com
10. | Last date for receipt of expression of 28 July 2025

interest
11. | Date of issue of provisional list of 31 July 2025

prospective resolution applicants

12. | Last date for submission of objections to | 05 August 2025
provisional list

13. | Date of issue of final list of prospective 06 August 2025
resolution applicants

14. | Date of issue of information 06 August 2025
memorandum, evaluation matrix and
request for resolution plans to prospective
resolution applicants

15. | Last date for submission of resolution 05 September 2025
plans #subject to extension of CIRP timelines by
Hon’ble NCLT, Mumbai Bench.

16. Process email id to submit Expression of | irp.ojas(@aegisipe.com

Interest
Sd/-
Date: 28 June 2025 Avil Menezes
Place: Mumbai Authorised Signatory of Aegis Resolution Services Private Limited

Resolution Professional
Registration No. IBBI/IPE-0118/IPA-1/2022-23/50041
Authorization For Assignment valid till 30™ June 2025
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‘THE OUTLOOK FOR INDIA IS ONE OF CAUTIOUS OPTIMISM’

External challenges may

Rajnath for de-escalation, border
demarcation road map

o o ' [ o
@ AMRITA NAYAK DUTTA According to the Ministry,
® & SHUBHAJIT ROY Singh “highlighted the neces-
New Delhi, June 27 sity of solving the complex
R ot it issues through a structured
eport says positive _ Eight months after the disen- roadmap of permanent
mg)m e Iltl?l,n}) of last THE FINE PRINT .,ﬁ 1 .fTh?tre are signs gagement of troops at the Line e.nga},gement and de-escala-
. M Positive momentum gained in ' :res:s seuné?‘ga;n of Actual Control (LAC) In east- tion. «

fiscal extended into it financial year has extended e o ern Ladakh, Defence Minister He “also stressed on border
VEFY26 into the early months of FY26 . Rajnath Singh has tolc.l his Chi- management apd tohaveaper-
early inputs and nese counterpartAdmiral Dong manent solution of border
B Amidst global uncertainties, \_/ehlcle sales Jun that there is need for a demarcation by rejuvenating
FE BUREAU the outlook for India is one of B Formal job “structured roadmap of perma- the established mechanism on

New Delhi,June 27 cautious optimism R T A nent engagementand de-esca- theissue”,it said.
- lation”. He called for a “perma- “He emphasised theneed to
EXTERNAL CHALLENGES IN nent solution of border create good neighbourly condi-
the form of trade friction, M Rural demand has M Thisis demarcation”. - . tions to achieve best mutual
geopolitical conflictsand pol- strengthened indicated by the In his talks Thursday with | benefits as well as to cooperate
icy uncertainty have the . growing net Dong on the sidelines of the - for stability in Asia and the
potential to impact India’s B The demandis B Urban consumption payroll additions meeting of Defence Ministers  Defence minister Rajnath Singh gifts a Madhubani painting to world. He also called for bridg-
growth trajectory and there- supported by a healthy is being supported by increased leisure under EPFO of the Shanghai Cooperation his Chinese counterpart Admiral Dong Jun, during their ing the trust deficit, created

rabi harvest and a positive

fore needs close monitoring,a Organisation (SCO)inQingdao, meeting on the sidelines of Shanghai Cooperation afterthe 2020 border standoff,

and business travel

finance ministry report said
on Friday.

“Amidst these global uncer-
tainties, the outlook for India
is one of cautious optimism,’

the finance  ministry’s
monthly economic review for
May noted.

The report said that the
positive momentum gainedin
the last financial year has
extended itself into the early
months of FY26. This is
reflected in the performance of
high-frequency indicators
such as e-way bill generation,
fuel consumption and PMI
indices among others.

Rural demand  has
strengthened further, sup-
ported by a healthy rabi har-
vest and a positive monsoon

monsoon outlook

outlook. Urban consumption s
also being supported by
increased leisure and business
travel, as seen in the rise of air
passenger traffic and hotel
occupancy. However, there are
signs of softening inareas such
as construction inputs and
vehicle sales.

The labour market indica-
tors too are showing signs of
stability. There is an uptick in
white-collar hiring with core
sectors such as artificial intel-
ligence,machine learning
(AI/ML) professionals, insur-
ance, real estate, Business
Process Outsourcing,IT-
enabled services (BPO/ITES),
and hospitality leading the

growth in recruitments.

Formal job creation is also
on therise,as indicated by the
growing net payroll additions
underthe Employee Provident
Fund Organisation.

While domestic high fre-
quency indicators remain
robust, the global economic
outlook has become increas-
ingly subdued. In April, World
Bank cut India’s growth projec-
tion for 2025-26 to 6.3% and
retained the same figure in its
update on the Global Economic
Prospects report. “Despite the
cut,Indiaisexpected toremain
the fastest-growinglarge econ-
omy, the finance ministry
report said.

“With no majorimbalances
in macro aggregates, a sub-
dued inflation rate combined
with a growth-supportive
monetary policy stance,India’s
macroeconomic healthisina
relative goldilocks situation
(just right for growth and sta-
bility),”according to the report.

Further, the report states
that the outlook for the Indian
economyremains positive.Itis
demonstrating resilience amid
a turbulent global environ-
ment, supported by a robust
domestic demand, easing
inflationary pressures, a
resilient external sector,aswell
asasteady employment situa-
tion.

RBI tightens due diligence for
Aadhaar payment operators

FE BUREAU
Mumbai, June 27

THE RESERVE BANK of India
(RBI) on Fridayissued guidelines
to streamline the onboarding
process forAadhar Enabled Pay-
ment Systems (AePS) touch-
point operators and strengthen
the fraud risk management.The
guidelines will come into effect
from January 1.

“Inrecent times,there have
been reports of frauds perpet-
uated through AePS due to
identity theft or compromise
of customer credentials. To
protect bank customers from
such frauds, and to maintain
trust and confidence in the

'‘Banks should
ensure no
mis-selling of
Insurance
products'

BANKS NEED TO ensure that
thereisnomis-selling of insur-
anceto customerand premium
are affordable so as to help
increase market penetration
forsuch products,financial ser-
vices secretary M Nagaraju said

on Friday.
Insurance, which is a sen-
sitive financial product,

should be explained thor-
oughly to customers before
onboarding them, he said at
an event to announce strate-
gic partnerships between
Central Bank of India and
Generali Group of Italy.

Often, a particular product
is explained to the customer,
but a separate product is sold
tothem, he said.

While the bancassurance
model has significantly con-
tributed to improving insur-
ance penetration across the
country, it has also raised con-
cerns about instances of mis-
selling, Sitharaman had said at
anevent in October.

According to Nagaraju, mis-
selling often leads to higher
premiums for customers and
as aresult policyholders don't
renew their premium.

Observing that high premi-
ums dissuade people from
buying insurance, he said
"companies have to ensure
that premiums are reason-
able".

Companies need to honour
the commitment made in the
policy and deviation can lead

safety and security of the sys-
tem, a need is felt to enhance
the robustness of AePS,” the
notification issued by the cen-
tral bank said.

The draft guidelines were
issued on July 31,2024.

The AePS, operated by the
National Payments Corpora-
tion of India, facilitates interop-
erable transactions using Aad-
haar-enabled authentication.

As per the guidelines, banks
which onboard AePS touch-
point operators must conduct
due diligence. They must peri-
odicallyupdate the KYC of oper-
ators. If an operator remains
inactive for three consecutive
months, the bank must carry

outaKYCbeforeallowingthem
to transact again.

On the risk management
front, the RBI said the bank
must monitor all activities of
operators through their trans-
action monitoring systems on
an ongoing basis and set oper-
ational parameters based on
their risk profiles.

“Aspects such as location
and type of the ATO, volume
andvelocityof transactions, etc.
shall form part of bank’s fraud
risk management framework,”
the notification said.

The acquiring bank must
also establish adequate sys-
tem-level controls to ensure
than any technological inte-

grations like application pro-
gramming interfaces (APIs)
are used only for enabling
AePS operations.

In a notification to banks,
the RBI said the February 8,
2024, statement on develop-
mental and regulatory policies
had first made the announce-
ment for such directions to
curtail fraud. The directions
are issued under Section 18
read with Section 10(2) of the
Payment and Settlement Sys-
tems (PSS) Act, 2007, it said.

Operational parameters
regarding ATOs shall be
reviewed on a periodic basis,
reflecting emerging fraud
trends, the apex bank said.

Post offices to accept digital payments from Aug

POST OFFICES ACROSS India
will start accepting digital pay-
ments at counters from August
aftercompleting therolloutofa
new application in their IT sys-
tem, official sources said.

Post offices have not been
able to accept digital payments
astheydon'thavetheiraccounts
synced with UPI system.

“The department of posts is
implementing its IT infrastruc-

turewhichwill have newapplica-
tionsthatare enabled to perform
transactions with Dynamic QR
Code. Rollout will be completed
at all post offices by August,”an
source said. PTI

KAJARIA CERAMICS LIMITED

[CIN: L26924HR1985PLC0O56150]

Registered Office: SF-11, Second Floor, IMD Regent Plaza,

Mehrauli Gurgaon Road,

Village Sikanderpur Ghosi, Gurgaon, Haryana-122001
Phone +91-124-4081281
Corporate Office: J-1/ B-1 (Extn.), Mohan Co-operative Industrial Estate,
Mathura Road, New Delhi- 110044
Phone: +91-11-26946409, Fax: +91-11-26946407
Website: www.kajariaceramics.com E-mail: investors @kajariaceramics.com

RESULTS OF POSTAL BALLOT

Results of voting conducted through Postal Ballot on the Special
Resolution for the business set out in the Notice of Postal Ballot dated
May 6, 2025, under Section 110 read with Section 108 and other
applicable provisions, if any, of the Companies Act, 2013 read with the
Companies (Management and Administration) Rules, 2014, the
Circulars issued by the Ministry of Corporate Affairs with respect to the
Postal Ballot and the SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015, are given below:

PARTICULARS

VOTING DETAILS

Item of Notice of Postal Ballot dated

To consider and approve appointment of

Resolution

May 6, 2025 Mrs. Ambika Sharma (DIN: 08201798) as
an Independent Director of the Company

Type of Resolution Special Resolution

Total voting 13,48,12,021

Less: Invalid voting 0

Valid voting 13,48,12,021

Votes in favour of the Resolution 13,38,47,622

Votes against the Resolution 9,64,399

Percentage of Votes in favour of 99.28%

Singh underlined the need for ~ Organisation, in Qingdao, China

“bridging the trust deficit cre-
ated after the 2020 border
standoff, by taking action on
ground”.

The Ministry of Defence, in
a statement Friday, said Singh
and Dong agreed to continue
consultations at various levels
to achieve progress on issues
related to “disengagement, de-
escalation,border management
and eventual de-limitation
through existing mechanisms”.

Even after the disengage-
ment along the LAC in eastern
Ladakh, de-escalation has not
happened. An estimated
50,000-60,000 troops are still
stationed on either side of the
LACintheregion.

The mention of a “struc-
tured roadmap”for permanent
engagementand de-escalation
is a new formulation - both
sides have been working
towards normalising theirrela-

The previous meetings
between the two sides had
focused on trust, understand-
ing and confidence-building
through engagements and
maintaining peace and tran-
quility along the borders. But
there was no talk of a “struc-
tured roadmap”, key to the
remaining steps for “de-escala-
tion”. The statement on the
Qingdao meeting did not men-
tion “de-induction” of troops
while speaking on “border
management” and “eventual
de-limitation”.

The Ministry said the two
ministers held “in-depth dis-
cussions on the need to main-
tain peace and tranquility”
along the border.

It said Singh“acknowledged
the work being undertaken by
both sides to bring back sem-
blance of normalcyin thebilat-

ANI

isapointerto that.

Singh, in a post on X, said,
“Held talks with Admiral Dong
Jun, the Defence Minister of
China, on the sidelines of SCO
Defence Ministers’ Meeting in
Qingdao.Wehad aconstructive
and forward looking exchange
of views on issues pertaining to
bilateral relations.”

“Expressed my happinessat
the restarting of the Kailash
Mansarovar Yatra aftera gap of
nearly sixyears.Itisincumbent
on both sides to maintain this
positive momentum and avoid
adding new complexitiesinthe
bilateral relationship.”

by taking action on ground,” it

said.

Singh also briefed his coun-
terpart “on the heinous terror-
ist attack carried out against
innocent civiliansin Pahalgam”
and Operation Sindoor aimed
atdismantling the terrorist net-
works in Pakistan, the Ministry
said.

This was Singh’s second
engagement with Dong since
October 2024.

Before this,Singh held three
bilateral meetingswith his Chi-
nese counterpartssince 2020 -
in September 2020 in Moscow,
in April 2023 in New Delhi
andin November 2024 atVien-
tiane, Laos.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
DJAS TRADELEASE AND MALL MANAGEMENT PRIVATE LIMITED

OPERATING IN LEASING OF ASSETS AT MUMEBAI,
MAHARASHTRA AND AHMEDABAD, GUJARAT
(Under sub-regulation | 1) of regulation 364 of the Insalvency and Bankruptey Board of Indla
{Insalvency Resolution Process far Corporate Persons) Regulations, 2016)

tionshipafterthebittermilitary  eralrelations”—theresumption

of the Kailash Mansarovar Yatra

standoff.
— ICRA Limited
ICRA Corporate ientity Number (CIN); LTARE0L1 BR1PLEQM2T4S
Registered Office: B-T10, Bigiesman House, 144,
Earakhamba Rosd. New Dathi 110001
Telephone Na,; +81-11-23357340
Website: wwwicra.in; Emall 1D: investors@icraindia, com

INFORMATION REGARDING THIRTY FOURTH ANNUAL GENERAL
MEETING, BOOK CLOSURE AND DIVIDEND

1. Moiice iz hereby given that the Thirty Fourth Apnual General Meeting
CAGM"] of the Members of ICRA Limited {the “"Company ") will be held
on Thursday, July 31, 2025, at 3:00 p.m. (I5T) through Video Conferancing
(Ve Other Audio Visual Means (“ODAVM"), in compliance with the
applicable provisions of the Gompanles Act, 2013 (the “Act") and the
rutes made thereunder and the Securities and Exchange Board of India
tListing Ohligations and Disclosure Requirements) Regulations, 2015
i"Listing Regulations | read with the Ministry of Corporate Alairs ("MCAT)
citculars dated April B, 2020, April 13, 2020, January 13, 2021, Décamber
8, 2021, December 14, 2021, May 5, 2022, December 28 2022, September
25, 2023, and September 19, 2024 [(collectively referred to as "MICA
Circulars™) and the Securities and Exchange Board of India ("SEBI),
circulars dated May 12, 2020, January 15, 2021, May 13, 2022, January
5, 2023, Oclober ¥, 2023 and October 3, 2024 {collectively referred as
"SEBI Circulars™), io transact the businesses as contained in the Notice
convening the AGM ["AGM Notice").

2. In compllance with the MCA Circulass and the SEB| Circulars, the AGM
Motice along with the Annual Report 2024-25 will be sent only through
electronic mode to those Members whose email addresses are registered
with the Deposifory Parbcipants ("OPs”) { the Company | the Registrar and
Transfer Agent viz. MUFG Intime India Private Limited {Tormerdy known
as Link Intime India Private Limited) ("RTA™), Members may note that the
AGM Notice and the Annual Report for the financial year 2024-25 will also
be availatie on the Company’s wabsite viz, wwwicra.in, as well as on
the wabsites of BSE Limited {www. bsaindia.com) and tha National Slock
Exchange of India Limited (wew.nseindia com), whera the Company’s
equity-shares are listed. The AGM Motice will also be dizseminated
on the websile of National Securities Depository Limited ("NSDL™) at
v evoling nsdl.cam, The Company will also provide physica!l copies
of the &5M Notice and the Annual Repart 2024-25 to the members upon
request.

3d. Members holding shares in physical form, who have nol registarsd)
updated their amail addresses with the Company! RTA, are requested o
update (in case of change)/register the same by clicking the link
hittps:ifwel in mpms mufy comEmailR iR

Mambers holding shares In electronic form, who have nol registerad)
updated thelr email addresses with their DPs, are requested to update
tin case of changeregister with the DPs, with whom they maintain their
demat accounts, at tha earheast,

4. TheCompany will be offering E-voling facility io the Members o cast their
votes electronically on all resolutions set farth n the AGM MNotice. The
E-voling facality will be avaitable at the link hilps:wwwe evoling. nsdl.com,

The manner of casting votes by the Member holding shares in elecironic
or physical forms, using remole E-voling or.the E-voling system on the
date of the AGM are pravided in the AGM Nolice. Process for obtaining
login credentials by Members whose emall addresses are not registenad
with the Company’ RTA'DPs are also provided in the AGM Notice

Only those Membears, who will be prezant in the AGKM through VCTOAVM
facility and have not cast their vote on the resolutions through remate
E-voting and are ptherwise not barmed from doing 50, shall be eligible to
violte through E-valing system in the AGM

Members who have voted throwsgh remote E-voling will be efigible to attend
the AGM, However, they will not be eligible 1o vote at the AGM.

In caze of any gueries, you may refer the Frequently Asked Questions
("FAQST) for Members and E-voting user manual for Members
avallable at the download section of www.evoling nsdl.com or call on;
022 - 4886 7000 or send a request 1o evolingfnsdl.com,

Molice is also hereby given, pursuant to section 91 of the Act read with rule
10 of the Companies (Management and Administration) RBules, 2014 and
Ragulation 42 of the Listing Regulations, that the Register of Members
and Share Transfer Books of the Company shall remain closed fram
Saturday, July 26, 2025 to Wednesday, July 30, 2025 (boih days inclusive)
for determining the names of Members eligible to receive the. dividend
declarad, if any, on the eguity shares of the Company for the financial
yvear ended March 31, 2025. If the Members approve the paymant of
dividend at the AGM, the dividend shall be paid to all those Members
whose names appear in the Register of Members as on Friday,
July 28, 2025, and to all those Members whose names appear &5 baneficial
owners as par the delails fumished by the DPs on the close of business
hours as on that date.

Lin

The Board of Directors has recommandad a dividend of Rs, 80/~ per aguily
share of the faca valua of Rs. 10/- each for tha financlal yearended March
31, 2025, The dividend as recommended by the Board of Directors, if
declared at the AGM, will be paid/dividend warrants will be dispaiched
not later than Thursday, August 21, 2025

6.  Payment of dividend will be subject to deduction of tax at source ("TDS™)
at appliable rates. Members may refer to the e-mail sent to their registerad
email ids for details on submissipn of exemption documents,

Members are requested to update their bank account details with their

SL] RELEVANT PARTICULARS

1 |Mame of the corporate debtor
along with PAM & CIM No.

2. | Address of the regns-te'reﬁ office

3. |URL of website _
4. | Details of place where ma|osity of
fiwed mesets are looated

5, |Instabled capacity of maln products! | The company has 3 retall stores

| sarvces

& 'l:luu ntity and value of main products| Nil

i_.r' SEMVICEE 200 in last inandial year
7. | Mumber of employess worknmen
A | Further details including last
! availabda financial ststements
(with schedubes)of two years, lsis
| ol creditors are avalkabie al UEL
9. | Ellgibitity fior resolution appiicants
under section 25(2)th) of the
i Code is available at URL:
101 | Last date (o0 receipt of expression
| of Interest
11. | Date of issue of provisional list of
prospective resolution applicants
12. | Last date for submission of
| chjections 10 provisional Bist
13. | Date of l=sue of final lst of
prospective resolstion applicants
14. | Date of issue of information
mrmorandum, evaluation malrix
and request for resclution plans 1o
__| prospective resalution applicants
15, | Last date for submission of
resnlution plans

16. | Process emall id to submit
| Exprassian of Intarest

Date: 28 lune 2025
Place: Mumbai

Aegls Resolution Services Private Limited

Registration Na,
Authorization For As-ilgnmant valid till 30th Juna 2025

| Ojas Tradelease And Mall Management
Private Limited

JOIN: T 0102 MH2006FTC 161887
{Shop Mo, 45, Ground Floors, F wing,
tHrisha Arcade, budlding No. 11,
{Yashwant Shrusti. Khaira, Palghar,
|Maharashtra, India - 401501

|The comparny was In business of leasing |
| of immovahle 2ssets.

{ For further detaiks, write an amail to
I 0] B TS D SO

admeasurng 1,33 lakh sg. i, In
Acropols Mall, shmedabad,

[l
| For further details, write an email to
|irpaojas@aegdsipe.com

|For detaited EOl and efigibdlity criterla
| please write an email to
|Irp.ojas@aegisipe.com

28 July 2025

(31 July 2025
|05 Augusl 2025
08 August 2025

06 August 2025

05 Septamber 2025

#subject 1o extansion of CIRP Umalings
{ by Hon'bée NCLT, Mumbai Bench

L OIRS S RESIDe. com

5d/-
Avil Meneres
Authorised Signatory of

Resolution Professional
IBBI/IPE-DL118/IPA-1/2022.23 /50041

0O

Reliance

T ubriss Lt

Regd.office: Ird Floar, Maker Charsbers

Phorne 021-35585 5000, Erail: imvesterrelations@rleam
CIMELET T IOMH IF7IPLED %784

MOTICE

MOTICE [s hareby given that the foflowing cerficata(s) msued by the Company are stated
b have Been dost or misplaced and Registared Helders there=ol have sppliad lor the issee

of duplicate certilicateds).

i 222 Mariman Peodnt, Fumbai - 400 020,

5r | FolioMo. | MName! jeint Hames | Shares| Certificate Nos!  Distinctive Mos.

5 [*8 Fraem - Ta From - Ta

| 341 14263 | Dryanprasad Lasrran 20| 4335798-738 Fre45159-278
Patil | TH0FETL-HIT 1452 14702-710

Rakha Laxman Paril

2 3360754 | Jayapalan 5 M
3 21042331 | Rane Saraf
4 #26EET] | Sarla Hans
Sanjay Hans
i 5 BIALBEI| | Shanta Girota

20| F03GSEE4-184
30| lepbbe43-650
25| I&TEA5E-598

IBE741 345-394
A56553F| 5-T44
4GETRIT45-TET

68| 62I9F0E3-003 | ZZ01IA5IEI-H47
20| 4322374374 EFE56T 3. T90
10| ID5&3162-1467 1BEATRIST- 166
30| 53096654-655 | 1 244276300-2249
45) 5B 1 F33=153) 1&2I943028-07F
05| 62556607-507 | ZZ14874175-279
210| 66833061061 68PDSAE560-THS
TI0| S5743R0-4135 100441737456
20| eB08E32-132 412803 §-225
BE| |3 a3E-439 TN 024279366
57 1AA02TIE-TIH|  TROTEE50-006
25| 14527360-360|  IBGII6IS50-274
1290 34270 F24-748| 1284801 77-386
2470) 6I234658-558 |  Z2IETA3R08-487

4840 G643 B0O5-805
50| 53957E43-245

6E5563 7458357
1267420039 | 88

45| SEI25XH0-290| 1619204441 -485
95| 62208419419 ZIBLOIITH0-Fa4
23| BOR5ZITI-32E)  1166054ETE-902
30| SXBH2eee-64T| |34 (463E0-40%
20| %441 579579 ABERIOTH-994
30| Sodai5re-579| 303900 150-179
5| S9461580-580) 3IBEYIIFRS.999
(10| 62T 14FI2-T1T| ZIBHER1E%]-800

30| 6e409350.250| 485344415348
6 P45TEYS | Subash M EKhiam 50| A2E50916-916| 23| 84335644
P 5 Khizra S00| 669 143E%-289) 6B¥TRI0N&5-664
7 BOIEITES | Subash Maraindas Bhiam| 250 S2854057-057 | 2313905576825
Poornima Subash Khara | 500( S6F15331-530| &89%4IT4E7-Fhé
B8 43350458 | Lainab H Boorwalks | 400) bee3B0X[-0Z1] &8TLI7IBSE-25T
Muszsiafa H Boobeala
Total ({13132

Tha Public s hereby warned against purchasing ar dealing with these securites any way,
Aty persanlshwhe has / have any claim in regard of the securioes, should lodge such claim

raspeciive depasitory participants (for shares held in the electronic form)

The above results are as per the Scrutinizer’s Report dated June 27, 2025. _ :
orwith the RTA, {for shares hiedd in the physical formj.

On the basis of this Report, the Special Resolution set out in the said Notice
of Postal Ballot is declared as passed with the requisite majority.

to breach of trust, he said.
Insurance companies will
survive onlywhen people have
trust, he said. Nagaraju also
said that insurance companies
must ensure customers'claims
are processed fairlyand on a
timely basis. PTI

with the Compary's Registrar and Transfer Agent vie. “KFin Technologies Limived™,
Salenivm Tower B, Plat Moo 31-32, Gachibowdi, Fimancial District, Marakrampuda,
Hyderabad - 500 032, within Seven (T} days from tha dace of pablication of this notice,
fallirg which, tha Company will procead o lssue letter(s] of confirrmation in lieu of duplicate
certificate(s) in respect of the agforesald securites

Members are requested fo carefully read all the notes set ouf in the AGHM
Maotica and in padicular, instructions for joinirg the AGM, manner of casting
vale through remote E-vating or E-voling at tha AGM

By Order of the Board of Directors

For ICRA Limited

(3. Shakeb Rahman)

Company Secretary & Compliance Officer

for Keliance Indusories Limited
Sdi-
Savithrel Parekh
Company Secretary and Compliance Oficer

For Kajaria Ceramics Limited
Ram Chandra Rawat
COO (A&T) & Company Secretary

Place: New Delhi
Date: June 27, 2025

Place | Mumbal
Place ; Gurugram Date : June 27,2015

Date ; June 28, 2025
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‘THE OUTLOOK FOR INDIA IS ONE OF CAUTIOUS OPTIMISM’

External challenges may
hit India's growth: Finmin

SATURDAY, JUNE 28, 2025

ECONOMY

demarcation road map

AMRITA NAYAK DUTTA
& SHUBHAJIT ROY
New Delhi, June 27

‘Rajnath for de-escalation,border

According to the Ministry,
Singh “highlighted the neces-
sity of solving the complex
issues through a structured

Report says positive Eight months after the disen- roadma of permanent
p ySP THE FINE PRINT M There are signs gaggement of troops at the Line engagergent and pde—escala—
momentum of last of softening in of Actual Control (LAC) in east- tion”
. M Positive momentum gained in . ;
fiscal extended into  |ast financial year has extended areas suchas ern Ladakh, Defence Minister He “also stressed on border
I into the early months of FY26 construction Rajnath Singh has told his Chi- managementand to havea per-
early FY26 inputs and nese counterpartAdmiral Dong manent solution of border
B Amidst global uncertainties, vehicle sales Jun that there is need for a demarcation by rejuvenating
FE BUREAU the outlook for India is one of B Formal job “structured roadmap of perma- the established mechanism on
New Delhi,June 27 cautious optimism Y nent engagement and de-esca- theissue” it said.
s lation”. He called for a “perma- “He emphasised theneed to
EXTERNAL CHALLENGES IN nent solution of border create good neighbourly condi-
the form of trade friction, M Thisis demarcation”. , tions to achieve best mutual
geopolitical conflicts and pol- indicated by the In his talks Thursday with | | benefits as well as to cooperate
icy uncertainty have the growing net Dong on the sidelines of the | for stability in Asia and the
potential to impact India’s W Urban consumption - payroll additions meeting of Defence Ministers Defence minister Rajnath Singh gifts a Madhubani painting to world. He also called for bridg-
growth trajectory and there- is being supported by increased leisure under EPFO of the Shanghai Cooperation his Chinese counterpart Admiral Dong Jun, during their ing the trust deficit, created

fore needs close monitoring,a Organisation (SCO)inQingdao, meeting on the sidelines of Shanghai Cooperation afterthe 2020 border standoff,

and business travel

finance ministry report said
on Friday.

“Amidst these global uncer-
tainties, the outlook for India
is one of cautious optimism,’

the finance  ministry’s
monthly economic review for
May noted.

The report said that the
positive momentum gained in
the last financial year has
extended itself into the early
months of FY26. This is
reflected in the performance of
high-frequency indicators
such as e-way bill generation,
fuel consumption and PMI
indices among others.

Rural demand  has
strengthened further, sup-
ported by a healthy rabi har-
vest and a positive monsoon

outlook. Urban consumptionis
also being supported by
increased leisure and business
travel, as seen in the rise of air
passenger traffic and hotel
occupancy. However, there are
signs of softeningin areas such
as construction inputs and
vehicle sales.

The labour market indica-
tors too are showing signs of
stability. There is an uptick in
white-collar hiring with core
sectors such as artificial intel-
ligence,machine learning
(AI/ML) professionals, insur-
ance, real estate, Business
Process Outsourcing,IT-
enabled services (BPO/ITES),
and hospitality leading the

growth in recruitments.

Formal job creation is also
on therise,as indicated by the
growing net payroll additions
under the Employee Provident
Fund Organisation.

While domestic high fre-
quency indicators remain
robust, the global economic
outlook has become increas-
ingly subdued. In April, World
Bank cut India’s growth projec-
tion for 2025-26 to 6.3% and
retained the same figure in its
update on the Global Economic
Prospects report. “Despite the
cut,Indiais expected toremain
the fastest-growinglarge econ-
omy,” the finance ministry
report said.

“Withnomajorimbalances
in macro aggregates, a sub-
dued inflation rate combined
with a growth-supportive
monetary policy stance,India’s
macroeconomic healthisina
relative goldilocks situation
(just right for growth and sta-
bility),”according to the report.

Further, the report states
that the outlook for the Indian
economy remains positive.Itis
demonstrating resilience amid
a turbulent global environ-
ment, supported by a robust
domestic demand, easing
inflationary pressures, a
resilient external sector,aswell
asasteady employment situa-
tion.

RBI tightens due diligence for
Aadhaar payment operators

FE BUREAU
Mumbai, June 27

THE RESERVE BANK of India
(RBI)on Fridayissued guidelines
to streamline the onboarding
processforAadharEnabled Pay-
ment Systems (AePS) touch-
point operators and strengthen
thefraudriskmanagement.The
guidelines will come into effect
fromJanuary 1.

“Inrecent times, there have
been reports of frauds perpet-
uated through AePS due to
identity theft or compromise
of customer credentials. To
protect bank customers from
such frauds, and to maintain
trust and confidence in the

‘Banks should
ensure no
mis-selling of
Insurance
products'

BANKS NEED TO ensure that
thereisnomis-selling of insur-
ance to customerand premium
are affordable so as to help
increase market penetration
forsuch products,financial ser-
vices secretary M Nagaraju said

on Friday.
Insurance, which is a sen-
sitive financial product,

should be explained thor-
oughly to customers before
onboarding them, he said at
an event to announce strate-
gic partnerships between
Central Bank of India and
Generali Group of Italy.

Often, a particular product
is explained to the customer,
but a separate product is sold
tothem, he said.

While the bancassurance
model has significantly con-
tributed to improving insur-
ance penetration across the
country, it has also raised con-
cerns about instances of mis-
selling,Sitharaman had said at
an eventin October.

According to Nagaraju, mis-
selling often leads to higher
premiums for customers and
as a result policyholders don't
renew their premium.

Observing that high premi-
ums dissuade people from
buying insurance, he said
"companies have to ensure
that premiums are reason-
able".

Companies need to honour
the commitment made in the
policy and deviation can lead
to breach of trust, he said.

Insurance companies will
survive onlywhen people have
trust, he said. Nagaraju also
said thatinsurance companies
must ensure customers'claims
are processed fairly and on a
timely basis. PTI

l.- Ill.. .

safety and security of the sys-
tem, a need is felt to enhance
the robustness of AePS,” the
notification issued by the cen-
tral bank said.

The draft guidelines were
issuedonJuly 31,2024.

The AePS, operated by the
National Payments Corpora-
tion of India, facilitates interop-
erable transactions using Aad-
haar-enabled authentication.

As per the guidelines,banks
which onboard AePS touch-
point operators must conduct
due diligence. They must peri-
odicallyupdate the KYC of oper-
ators. If an operator remains
inactive for three consecutive
months, the bank must carry

outaKYCbeforeallowing them
to transact again.

On the risk management
front, the RBI said the bank
must monitor all activities of
operators through their trans-
action monitoring systems on
an ongoing basis and set oper-
ational parameters based on
theirrisk profiles.

“Aspects such as location
and type of the ATO, volume
andvelocity of transactions,etc.
shall form part of bank’s fraud
risk management framework,”
the notification said.

The acquiring bank must
also establish adequate sys-
tem-level controls to ensure
than any technological inte-

grations like application pro-
gramming interfaces (APIs)
are used only for enabling
AePS operations.

In a notification to banks,
the RBI said the February 8,
2024, statement on develop-
mental and regulatory policies
had first made the announce-
ment for such directions to
curtail fraud. The directions
are issued under Section 18
read with Section 10(2) of the
Payment and Settlement Sys-
tems (PSS) Act, 2007, it said.

Operational parameters
regarding ATOs shall be
reviewed on a periodic basis,
reflecting emerging fraud
trends, the apex bank said.

Post offices to accept digital payments from Aug

POST OFFICES ACROSS India
will start accepting digital pay-
ments at counters from August
aftercompleting therolloutofa
new application in their IT sys-

| tem, official sources said.

Post offices have not been
able to accept digital payments
astheydon'thave theiraccounts
synced with UPI system.

“The department of posts is
implementing its IT infrastruc-

turewhichwillhave newapplica-
tionsthatareenabled toperform
transactions with Dynamic QR
Code. Rollout will be completed
at all post offices by August,”an
source said. PTI

KAJARIA CERAMICS LIMITED

[CIN: L.26924HR1985PLC056150]

Registered Office: SF-11, Second Floor, JMD Regent Plaza,

Mehrauli Gurgaon Road,

Village Sikanderpur Ghosi, Gurgaon, Haryana-122001
Phone +91-124-4081281
Corporate Office: J-1/ B-1 (Extn.), Mohan Co-operative Industrial Estate,
Mathura Road, New Delhi- 110044
Phone: +91-11-26946409, Fax: +91-11-26946407
Website: www.kajariaceramics.com E-mail: investors @kajariaceramics.com

RESULTS OF POSTAL BALLOT

Results of voting conducted through Postal Ballot on the Special
Resolution for the business set out in the Notice of Postal Ballot dated
May 6, 2025, under Section 110 read with Section 108 and other
applicable provisions, if any, of the Companies Act, 2013 read with the
Companies (Management and Administration) Rules, 2014, the
Circulars issued by the Ministry of Corporate Affairs with respect to the
Postal Ballot and the SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015, are given below:

PARTICULARS

VOTING DETAILS

Item of Notice of Postal Ballot dated

To consider and approve appointment of

Resolution

May 6, 2025 Mrs. Ambika Sharma (DIN: 08201798) as
an Independent Director of the Company

Type of Resolution Special Resolution

Total voting 13,48,12,021

Less: Invalid voting 0

Valid voting 13,48,12,021

Votes in favour of the Resolution 13,38,47,622

Votes against the Resolution 9,64,399

Percentage of Votes in favour of 99.28%

Place: New Delhi
Date: June 27, 2025

The above results are as per the Scrutinizer’s Report dated June 27, 2025.
On the basis of this Report, the Special Resolution set out in the said Notice
of Postal Ballot is declared as passed with the requisite majority.

For Kajaria Ceramics Limited

COO (A&T) & Company Secretary

Ram Chandra Rawat

Singh underlined the need for
“bridging the trust deficit cre-
ated after the 2020 border
standoff, by taking action on
ground”.

The Ministry of Defence, in
a statement Friday, said Singh
and Dong agreed to continue
consultations at various levels
to achieve progress on issues
related to “disengagement, de-
escalation,bordermanagement
and eventual de-limitation
through existingmechanisms”.

Even after the disengage-
ment along the LAC in eastern
Ladakh, de-escalation has not
happened. An estimated
50,000-60,000 troops are still
stationed on either side of the
LACintheregion.

The mention of a “struc-
tured roadmap” for permanent
engagement and de-escalation
is a new formulation — both
sides have been working
towards normalising theirrela-
tionship afterthebitter military
standoff.

Organisation, in Qingdao, China

The previous meetings
between the two sides had
focused on trust, understand-
ing and confidence-building
through engagements and
maintaining peace and tran-
quility along the borders. But
there was no talk of a “struc-
tured roadmap”, key to the
remaining steps for“de-escala-
tion”. The statement on the
Qingdao meeting did not men-
tion “de-induction” of troops
while speaking on “border
management” and “eventual
de-limitation”.

The Ministry said the two
ministers held “in-depth dis-
cussions on the need to main-
tain peace and tranquility”
along the border.

Itsaid Singh“acknowledged
the work being undertaken by
both sides to bring back sem-
blance of normalcyin thebilat-
eralrelations” - the resumption
of the Kailash Mansarovar Yatra

ANI

isa pointerto that.

Singh, in a post on X, said,
“Held talks with Admiral Dong
Jun, the Defence Minister of
China, on the sidelines of SCO
Defence Ministers’ Meeting in
Qingdao.Wehada constructive
and forward looking exchange
of views on issues pertaining to
bilateral relations.”

“Expressed myhappinessat
the restarting of the Kailash
Mansarovar Yatra aftera gap of
nearly sixyears.Itisincumbent
on both sides to maintain this
positive momentum and avoid
adding new complexitiesinthe
bilateral relationship.”

by taking action on ground,” it
said.

Singh also briefed his coun-
terpart “on the heinous terror-
ist attack carried out against
innocent civilians in Pahalgam”
and Operation Sindoor aimed
atdismantling the terrorist net-
works in Pakistan, the Ministry
said.

This was Singh’s second
engagement with Dong since
October 2024.

Before this,Singh held three
bilateral meetingswith his Chi-
nese counterpartssince 2020 -
in September 2020 in Moscow,
in April 2023 in New Delhi
andin November 2024 atVien-
tiane, Laos.

@ ICHA

ICRA Limited
Corperate [dentity Mumber (CIN): LT48950L 1587PLED4 2749
Registered Office: B-710. Slalesman House, 148,
Barashamba Boad, Mew Deihi 110001
Tebaphone Ma.: +51-11-253575340
Webaite: werwicra.in; Email ID: investors@@icraindia com

INFORMATION REGARDING THIRTY FOLURTH ANMUAL GENERAL

Place : Gurugram
Data

MEETING, BOOK CLOSURE AND DIVIDEND

HMatice i hereby given that the Thity Fourth Annual General Meeting
{AGMT) of the Members of ICREA Limited (the “Company™) will be hekd
an Thursdany, Jdy 371, 2025, al 300 pom, (151 through Video Gonferancing
{VICT VCHRee Aaedio Visual Means ("OAYMT) in compliance wilh the
applicable provisions of lhe Companigs Act 2013 (the “Act™) and tha
rules made tharsunder and the Securities and Exchange Board of India
{Listing Chligations and DMsclosure Requiremenis} Regulaticns, 2015
{"Listing Regulations’] read with tha Ministry of Corporats Affairs (MCA™)
circutars dated April 8, 2020, April 13, 2020, January 13, 2021, Decambsr
8, 2021, Decamber 14, 2021, May 5, 2022, December 28, 2022, Saptemb=ar
23, 2023, and September 19, 2024 (collectively referred 1o as "MCA
Circulars”) and the Secunties and Exchamge Board of India ("SEBI™),
circulars dated May 12, 2020, January 15, 2021, May 13, 2022, January
5, 2023, October 7, 2025 and Octobor 3, 2024 (colectivaly refered as
“SEBI Circulars™}, to Iransacl the businesses as contamed in the Molbica
convening the AGM ("TAGM Motice” ).

In compliance with the MCA Circulars and the SEBI Circulars, the AGM
Matice along with the Annual Repart 2024-25 will be sent only through
electranic mode ta those Members whose emall addresses are registered
wilh thie Depositary Participants ("DPs”) /e Company | the Registrar and
Transter Agent viz, MUFG Intime india Provate Limded {lormmaly Known
asLink Intime India Private Lmited) (ETA"L Membars may nale that the
AGM Melice and the Annual Report for the financial year 2024-25 wall also
ba available on the Company’s website viz. . icra.in. as well as on
Exchange of India Limited (v nssindia.com), where the Company's
equity shares are listed. The AGM Motice will alzo be disseminated
an the website of Mational Securities Depasitony Limited ("NSDL") at
weavw evioting medl coamy, The Company will also provide physical copies
of the AGM Nodice and the Annual Beport 2024:25 10 the membes upon
ragues!

Members holding shares in physical form, who have not regisiersd!
updated their emaill addresses with the Company’ RTA, are requested to
update (in case of change)register the same by clicking the fink
hittos: hweb in mpms mufg comfEmailReq/Email Register. html

Members holding shares in electronic form, who bave nol registered!
updated thair email addresses with their DPs, am requaested o updata
{in case of changa}register with tha DPs, wilh whom they mainiain their
demal accounts, at the aarliesl

The Company will be offering E-voting facility to the Members 1o cast their
viotes electronically on all rescliutions set forth in the AGM Notice, The
E-voting facility will be available al the link hifps s evoting nsdl comg

Tha manner of casling votas by the Member holding sharas in sdactronic
or physical forms, using remote E-voting or the E-voling system on thea
date of the AGM ara provided in the AGM Motice. Process for obtaining
bogin credentiala by Membars whose email addresses are nat registered
with the Company’ RTA/DPs are also provided in the AGKW Mofice,

Dnly thase Members, wha will be present in the AGM through VDAY M
fatality and have nol cast thair vole on the resalulons throegh remale
E-voling and ars othersise nol barred from doing so, shall be eligible 1o
vata through E-voting system in the AGM.

Members who have voted throwgh remote E-voling will be eligible to attend
the AGM, However, they will not be eligibde to vote at the AGM

In casa af any quanas, you may rafer tha Freguently Asked Questions
{"FAQs") for Mambars and E-voling user manual for Members
availabla at the download section of www.evoting.nsdl.com or call on:
022 - 4886 7O or send a requast to evoling@nsdl.com,

Matice s algo hereby given, pursuant to section 91 of the Act read with rule
10 of the Companies (Management and Administration) Rules, 2014 and
Requlation 42 of the Listing Regulatons, hal the Begister of Members
and Share Transfar Books of the Company shall remain closed from
Safurday, Juby 26, 2025 o Wednesday, July 30, 2025 [bath days inclusie )
for determining the names of Membears eligible to recaive the dividend
daclared, if any, an the aguity shares of the Company for the financial
vear anded March 31, 2025, if the Members approve the payment of
dividend at the AGM, the dividend =shall be paid to all those Members
whose names appear in the Register of Members as on Friday,
July 26, 2025, and to-all these Members whose names appear a5 beneficial
owners as per the detalls furmizhed by the DPs on the close of business
hiours as on hal date

The Board of Directors has recommended a dividand of Rs. G- par equity
shara of the face valus of Rs. 100- each for the financial year ended March
31, 2025, The dividend as recommended by the Board of Direciors, If
declared at the AGM, will be paididividend warrants will be dispatched
nof later than Thursday, August 21, 2025

Paymant of dividend will be subjact to dedeckon of Lax at source ("TDS")
at appliable rates. Members may rafar 1o he e-mail sanl o theair registared
amail ids for details on submission of exemplion documeants,

hMembers are requestad to update their bank account details with their
respective depository participants {for shares held in the electranie form)
or with the RTA, (for shares held in the physical farm),

Members are requesied to carefully read all the notes set out in the AGM
Motice and in particiular, instructions for joining the AGM, manner of casting
vote through remote E-voling or E-voting at the AGKM.

By Order of the Board of Directors
For ICRA Limited
(5. Shakeb Rahman)

June 28, 2025 Company Secratary & Compliance Oficer

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
QJAS TRADELEASE AND MALL MANAGEMENT PRIVATE LIMITED

OPERATIMNG IN LEASING OF ASSETS AT MUMBAL,
MAHARASHTRA AND AHMEDABAD, GUJARAT
[Under sub-regulation |1} of regulation 384 of the Insolvency and Bankruptey Board of India
{Insoivancy Resslution Precess for Corporate Persons) Regulations, 2016)

1. | Mame al the corporate dehios
dlang with PAN & G- Mo

2, | Address of the refistered offica

3. | URL of website
4, | Betaits of place where mdjority of
fined assels are ooated

SETVICES

i [T mbes I:lF_émpI-:H.-EE&' workmean
8. | Further details including last
avaltable financial statementis
(with schedules)-of Two wesrs, lists
| qr :‘:rEi,'.!irr_u& are .?.'.'.3-_|IF.|I|IE At LIRL
ERgitlity for resolution applicants
under section 25[21(R) of the
| Code'is avaitable at URL:
10 | Last date for receipt of expression
| of interest
11, | Date of Bsue of provisional list of
- _F]rli_lﬁnl:hf‘-f:[!'iﬁ i 0 LTE Vo APfRRAaniS
{12, | Last date for submission of
| objections te provisional list
13. | Date of issue of final list of
| prospective resolution applicants
14. | Date of issue of informaton
mermorandum, evaluaton matrs
and request tor resalution plans o
| prospective resolution appicants
15, | Last date for submission of
resolution plans

o

16, | Process emall id to submit
Expresgana of Inberest

Date: 28 lune 2025
Place: Mumbal

st RELEVANT PARTICULARS

5. | Installed capacity of main productsy | The company has 3 retail stores

B, | Quantity and value of main products Nil
¢ services sold in last financial year |

Aegis Resolution Services Private Limited

Registration Mo,
Authorization For Assignment valid till 30th June 2025

Ojas Tradelzase And Mall Management
Private Limited
(T UTOA02MH200DGPTCIG1EET

Shop Mo. 45, Ground Floor, F wing;
Krisha Arcade, bullding Mo. 11,
Uashwant Shrustl, Knaira, Palghar,

| Maharashira, India - 401501

[The company was in business of leasing
of immovable assets
For further datails, write an email to
irp.ojasEaegisipe. Com

admeasunng 133 Bkh s L In
Acropolis Mall, Ahmedabsad,

Hil
| Far furthar detaile. write an email to
irp.ojas@aegiEipe.com

| For detsiled EDI and el !.1i.|i.r!.' criteria,
please writey an amail 1o
|Irp.njasEaegsipe com

28 July 2025

[31 Juby 2025
|05 August 2025
|06 August 2025

|06 August 2025

|05 September 2025

#eubject to extensian of CIRP timalines
| by Honble MCLT, Murnbai Bemch.
|irp.ojas@iaegisipe.com

Sd/-
Avil Menezas
Authorised Signatory of

Resolution Professlonal
IBBIAPE-D118/IPA-1/2022-23 /50041

of duplicate certilicateds)

0

Reliance
Iinibastrics Linlged

inwth i Lile

Regd.office: 3rd Floor. Maker Chambers IV 123, Mariman Point, Mumbai -
Phicne: 022-3555 5000 Eral: irvestor. relatonsfRil.com
CIELIT ] PO 19 T3PLCOETRA

NOTICE

BHOTICE is hiereby given that the following certificite (5] msued by the Company are stated
o hawe beon bost or maplaced and Registered Holders thereof have applied for the ssue

400 021.

] 2104733 | Ranu Saraf

4 4206657 | Sarla Hons
San|ay Hans

3 B335863 | | Shanka Girotra

& 457895 | Subash M Khiara

F 5% Khizm

¥ 80361785 | Subash Maraindas Khiara

Poiminmg Sukash Khiara

B 433150498 | Zainat H Booowala
Mustafy H Bootwala

Total

Sr. | Folio Mo, Mamief]Joint Mames |Shares| Certficate Mos|  Distinceive Mos.
Ho From - To From - Te

| I41 14249 | Drvanprasad Laxman 10| 4386793798 TO45259.278

Fatil 3| THORLFIEFD | 821470710

feltha Laxman Fatil 50| 1034651 24-134 185741 345- 394

0| |1Sahes4R-650 46695 2T | 5-744

15| |&TEESPE-598 4LEFSTITHE-TLD

68| 6239WES-0E3 | 2201 33538T 449

1 3607296 | Jyrapatan 5 M 20| 43223743704 GR56T79-770

0] 105563 162-142 |BEET2I5T- 1 64

10| SROPELS4E55 | 1244375100220

45| 58411153153 | 1E£221943028.072

T2148741 75279
HEINSEE560- 76

105 | G2356607-607
210| 66B3I061-06]

Tl ESTAIN0-425% TO0E [ 937654
0| SBOEI3Z-132 14 P 2E0% 1 0-23%
B3| | 1901638637 L2024 T 366

I57| 13202728-735(  2900T6&50-006
25| 145ETIe0-360|  3A2R6I50-2T4

1210 54271724-F48| 12814BJE77-386

470| EX1E4658-E58) 21AF432068-487
4840 | 6643 1805-805 SBL563T498-337
150 S3G57I43-245 1267420033 |50
45| SEHIATSIH0-2P0| 1&)1FI84441-4985
195 | 6220B419-41%| 2185013790984
25| GOS5IFT1.320 | | |6E054878.902
0| STEAGEA-66T| 1241 066380-409
2| B4 5757 JAEIFIFTE-T4
30| 59441 5T79-57F IFIFENNS0-17F

=] 5%4415B80-580 IFEAHIFIS GG

10| 62214T12-T12
0| eh40%EE0-250
50| 26509 16-F] 5
300 | B6F142E7-287
50| 62654057-057
S00| e&F15531-52
400 | ebHEIROT-02]

213562 165 0-800
GESIA4E | 293408
TIT1HE3TT5-644
GEFFILOE 65664
ek b
LRI T 467055
GETI I TIRSE-25T

The Public is barety warned against purchaseng oF dealimg with these securithes any way
Any person(s) who has £ have any chim in regard of the securides, showld lodge such dum
with the Compary™s Begistrar and Trarsfer Agent viz. “KFin Technologies Limited®,
Snlenivm Tower B Plor Mo 30-3F, Gachiébowdl, Financial Districr, Manakeramguda
FHyderabad - 500 032 within Seven [T} days from the date of publication of this notice,
failing which, the Company wil procesd to ssue lerver{s) of conflemation in e of duplicane
certdficate(s] in respectof the aforesaid securicies.

[or Ralianos Industries Limited

adi-
Place : Mumba sawithri Pareich
Drate @ June 27, 2025 Company Secretary and Compliance Officer
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